
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL  

SOUTHERN ZONE, CHENNAI 

ORIGINAL APPLICATION No. 261 of 2024 

IN THE MATTER BETWEEN 

Harish Tholar 

…..Applicant 

v. 

State of Karnataka v. 56 Others 

……Respondents 
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Advocate Ramaswamy Meyyappan  

M/S 1894/2016 

Counsel for Respondent 32 to 54, & 56 
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